FORM - A

FUBLIC ANMNOUNCEMENT

[ Lnicder Repaiation 6 of the Insolvency and Bowdrupicy Board of Mdia rinsofvenoy Hesolaron

Process for Corporate Persons) Regudations, 200 6]

_FOR THE ATTENTION OF THE CREDITORS OF VSP UDYOG PRIVATE LIMITED

RELEVANT PARTICULARS

Mame of Corporale Debior

."r"ﬂP‘_L':I:.'ﬂg Private Limited

(byDetails of authorzed
Fepnesenialives
- are available a:

2o | Date of incorporation of corporate | 30.10.2002
debdor |
3o | Authority  under  which  eorpormie | Ministry of Corporate A fairs,
debior is incorporated |/ registered Registrar of Companies, Kolkata
4+ Corporate  identity  pumber  of | U27109WBI00PTCO0533T
i sorporaie deldor - T
S| Address of the registersd office and | Registered Office:
principal office (if any} of corporate | Cemire Point, 21 Hemanta Basu Sarani, 4" Floor,
. deblor Suile Mo 437, Kolkata - 700001
& | Inselvency commencement date in | 07 0820019
respect of Corporate debior
T, | Estimated dote of  ¢losure of | 03.02.2020
sclvency resolution Process -
8. Mameand registration number of the | Mame M. Sudiptn Ghosh
Insolvency  Professionnl acting as | Registeation Moo IBBIIPA001/IP-PO0484/2017-201 8/ 10872
Interim Resolution Professional
8| Address and E-mail of the Interim | Sudipts Ghosh
Resolution Professional, as | 8 M N Mukherjes 3 Lane, Unarpara, Hooghly - 712258
registered with the Board E - Mail: sudipta_ghushi!l oy ahoo.com
0. | Address and e-mail 10 be used for | Same ns given in item no, 9
correspondence with  the  imterim
resolution professional. iF different Email zddress: cirp,vspidgmail .com
fram those given at sl No5,
| Last dite for submission of ¢laims 21¥ Augusy, 2019
12, | Classes of creditors, i any, under | Mame the cliss(es) - NA - as per information available with |
clanse {by of sub-section (6A) of | IRP
section 21 ascertained by the interim
reselution professional
13, | Mames of Insolvency Professionals | I NA — as per information available with IRP |
identified 10 act as  Authorised | 2.
| Representative of creditors in & class | -
i Three names for each class)
[4. | ia) Belevant Forms and

Web link: huptiwoww ibbi.oov.in/download form. iim|
Fhysical Address: As mentioned against iterm Noo4.

Motice is hereby given that the National Company Law Tribunal has ardered the commencement
af'a corporate insolvency resolution process against the VAP Udyop Pvt Ltd, on 07.08.2019,




The creditors of VSP Udyog Pvt. Ltd, are her by called wpon 1o submita proof of their claims on

or before 2L08.2019 1o the interim resclution professional at the address mentioned against itgm
9.

The financial creditors shall submir their proaf of claims by electronic means anly. All other
creditors may submit the proof of ¢laims in person. by post or by electronic means, Claimants
may download the relevant forms from the wehsite of [BBEI] ﬂn.-.-.ihhi-gnv.ianUxmlmd!'51m:_la:m!

A financial creditor befonging 1o a class, gs listed against the entry No. |2, shall indicate is
cheice of authorized represemative fiom amang the three insolvency professionals listed aminst
entry Mo.l3 1o act ss authorized representative of the class [speci Pv class] in Form Ca,

Submission of false or misleadin & proots of claim shall atiract penalties.
HOSH
rofessianal

BERIFIDA 1T
i -IBBHIPA-DOT)

SUDIPT

Insal
Freanst
Sai-
Sudipta Ghosh
Interim Resolution Professional
Place: Kolkata
HLOB. 2009



